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Present:Ncne,

The applicant was alsc not present on the lastiwo
ocrasions. The case is adjourned to 12.11,1990. 1In case
the applicant does not &appear on that day, the case will
be dismissed Zor default and noneprosecution, Inform the
spplicant about the date so fixed.

£ &L)\_)_}}b

. Vl / -

(B.N, DHOUNDIYAL) (E.K. KARTHA)
JLMB:R (A) _ VIGE ClLEAIRA WN( J)

lth

el

Seod

12411491, | & ﬁ 18RS (QD
Presents fhne presents |

dpplicant washot pressnt on the last two occasions,

The application is disposed af for default and none prosecution,
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